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ORDER

C.P. No, 1564/I&BC/ CLT/MB/MAH/2017
1. The Learned Representative of the petitioner is present.

2. The connected matters are C.p. No. 1162120!7 and C.p. No. 1218/2017 in
respect of the Corporate debtor now listed before this Bench on
24.01.2018. Therefore, this C.p. No. fS64/20L7 is required to be tagged
along with other petitions.

3. The rned to 24.01.2018.
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